RAJYA SABHA [9 December, 2003}

Adoption of tourist sites

*109. DR: NARAYAN SINGH MANAKLAO: Will the Minister of
TOURISM AND CULTURE be pleased to state:

(a) whether any proposal for the adoption of any tourist site in
Rajasthan by Public Sector Undertaking for protection, conservation,
developrment and maintenance is under consideration;

(b)if so, the details thereof; and

(c) the existing arrangerment available for generating sustained tourist
interests in the tourist sites which are not properly conserved and upkept?

THE MINISTER OF TOURISM AND CULTURE (SHRI JAGMOHAN):
(a) and (b) There is no proposal for giving any of the centrally protected
monuments to any Public Sector Undertakings for protection, conservation
and development in the State of Rajasthan.

(¢) The monuments declared as of national importance are preserved,
conserved, maintained and developed with tourist related amenities as -
per archaeological principles.
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